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rT-Mjina(rfntr Director of H indttteft 
Antibiotics Limited joining M/« Joint 

Wyth

9242. SHRI BHALJIBHAI PAR- 
MAR: Will the Minister of PETRO­
LEUM AND CHEMICALS be pleased 
to state:

(a) w hether the Ex-Managing Dir­
ector of Hindustan Antibiotics Limited 
has joined M/s John Wyth as an 
Adviser,

(b) whether some negotiations with 
these companies and their associates 
for a collaboration agreement for the 
m anufacture of Ampicillin by Hindus­
tan  Antibiotics Limited were mainly 
done by this gentleman and if so, the 
broad features thereof;

(c) w hether because of the role 
played by th is Ex-Managing Director 
of Hindustan Antibiotics Limited the 
agreement arrived at is in the best 
interest of M /s John Wyth and is not
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4aptn#fi<$ial to. Government Uatfertak-

(d) the atdient feaitures of the agree­
ment an& w hat steps Government jwro- 
BO&e to undo the harm done to the 

jlublic undertaking and to' the Indian 
aeftfor of Industry; and

(e) how many Indian firms had ap­
plied for Ampicillin manufacturing

-and the reasons for turning down their 
proposals?

THE MINISTER OP STATE IN THE 
MINISTRY OP PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): (a) Yes, Sir, as a consul­
tant on M/s. John Wyth Ltd/s Dyos- 
corea plantation at Bangalore.

(b) The said ex-Managing Director 
was also concerned with the negotia­
tions. He retired on the 30th Septem­
ber, 1969, while approval of tbe Gov- 
-emment to the collaboration agree- 
jnen t was conveyed to M /s. Hindustan 
Antibiotics Ltd. on 23rd January, 1971.

(c) and (d). No, Sir. The agree­
ment secures for M /s. H A L . techno­
logy from M/s. American Home pro­
ducts Corporation and their technology 
and known-how m respect of Ampicil- 
lin Anhydrous, Ampicillin Trihydrate, 
Cloxacillin and Phenethecillin subject 
to the following conditions:

(i ) Royalty at the rate of 5 per cent 
of the net sales value of the finished 
products;

(ii) duration of the agreement will 
be 7 years from the date of the com­
mencement of commercial production 
of any one of the items mentioned 
above;

(iii) Exports shall be permitted to 
-all countries except where the foreign 
collaborator has existing licensing ar­
rangement for manufacture;

&v) HAJ-* wm supply to t^f<W rtgn 
collaborator and/or to Its sUbsfiua- 
ries in India such quantities of semi- 
sy n tltttf  perftd in  hi bttik ti* »  (they) 

Ipm  opta* ftwm
HAL provided that;

(a) the amount of compound (s) i« 
biiik thus ordered for supply in res­
pect o i any calendar year shall not 
exceed an estimate of prospective ac­
quirement determined from time to 
time by American Home Products 
Corporation and/or its subsidiary (tes) 
and submitted *to HAL and agreed to 
by HAL and the party to be supplied; 
and that

(b) the compounds m  bulk will be 
sold to American Home Products Cor­
poration and /o r Its subsidiary(ie-s) at 
reasonable prices and ‘■hall be such as 
to permit competition with HAL on 
an equitable basis, and that

(c) HAL shall not be liable to {>ay 
royalty on such sales made to  Ame­
rican Home Products Corporation or 
its subsidiary (ies) in India.

(e). Out of the six applications 
received from Indian parties for manu­
facture of Ampicillin 3 were register­
ed by DGTD and other 3 applications 
were rejected. In respect cf these 
three applications, 2 were rejected as 
these involved heavy outflow of foreign 
exchange, and the third because the 
party failed to furnish requisite parti­
culars.

Freeze on Prices of Petroleum 
Products

9243. SHRI M KATHAMUTHU: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state:

(a) whether Government have im­
posed freeze on the prices of wide 
range of petroleum products;




